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proposal to
presently.

adopt this

Train describer system is
being installed in Western
Railway suburban area and has
been provisionally approved
for installation in Central
Railway suburban area.

(xi) Automatic Train Operation: It
is mainly required for system
like Metro. It has been
approved and the system is on
trial on Calcutta Metro.

{f) Does not arise.

Import of high power diesel locos by
Railways

2595. SHRI GOVINDRAO ADIK:
Will the PRIME MINISTER be pleased
to state:

(a) whether the Railway Ministry
finalised a contract for the import of
ciesel locos from GM this year;

(b; whether it is a fact that neither the
study identifying the routes where HP
diesel Iocos are needed nor the re-
assessment of the utilisation of 4,000
H.P. locos with a study on its cost
effectiveness of importing them was
carried out;

(¢) if so, what are the basis which
prompted the Ministry to place import
orders against all odds;

(d) whether the Financial
Commissioner had approved the proposal
without subjecting it to the indepth
evaluation before the then Chairman of
the Railway Board approved it in June,
1995; and

(e) if so, what is Government’s view in
this regard?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SURESH KALMADI): (a) Yes, Sir. A
contract has been placed for supply of 21
nos. of 4000 horse power Diesel
Locomotives with state-of-the-art

technology on General Motors

Corporation/USA.

(b) and (c) No, Sir. A Committec of
senior officers had, after a study,
concluded that there was a need for the
latest technology and the use of high
horse power diesel locomotives not only
on the existing non-electrified routes but
also on the additional routes that would
open up consequent to Gauge Conversion
& new lines. The study also showed that
the import of such locomotives and their
series production in India was cost
effective.

(d) and (e) No, Sir. The Financial
Commissioner had approved the proposal
only after a detailed examination.
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Zstablishment of Primary/Community
Health Centres

2597. MISS SAROJ KHAPARDE:
Will the Minister of HEALTH AND
FAMILY WELFARE be pleased to
statc:

(a) whether Government have fixed
any  population norms for the
establishment of Primary Health Centres
(PHC) and Community Health Centres
(CHC) in the country, particularly in the
rural areas, with the Central assistance;

(b) if so, the details thereof;

(¢)  whether Government have
conducted any survey of the arcas in
Maharashtra where despite the fulfilment
of population norms PHC and CHC have
not been established; and

(d) if so, the details thereof and the
steps being taken to establish PHCs and
CHCs in such areas of the State?

THE MINISTER OF HEALTH AND
FAMILY WELFARE (SHRI A.R.
ANTULAY): (a) Yes, Madam.

() The population norms for
establishment of new Sub-centres Primary
Health Centres and Community Health
Centres is as under:—

Tribal/ Plain
remote Areas

Areas
Sub-centres 3,000 5,000
PHCs 20,000 30,000
CHCs 80,000 1.20,000

(¢) and (d) The Primary Health

Centres and Community Health Centres



